BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONAL BENCH) AT CHENNAI
Application No. 237 of 2017

Manakunnam Village Padashekara
SamrakshanaSamithyPetitioner

Vs

Thripunithura Municipality & others Respondents

AFFIDAVIT FILED BY THE 2"'RESPONDENT IN COMPLIANCE WITH THE ORDER
OF THE HON'BLE NATIONAL GREEN TRIBUNAL DATED 20-12-2021

I,.Sameena B, aged 53, W/o Rahim M, residing at Vaisakh, ThiruvankulamPO,

Ernakulam - 682305 do hereby solemnly affirm and state as follows:-

1. | am the Secretary of the 2"'Respondent, AmballoorGrama Panchayat. | know
the facts of the case as borne out from the records and | am authorized and
competent to swear this counter affidavit on behalf of the 2"°Respondent.

2. This hon'ble Tribunal vide Order dated 20-12-2021 had directed the concerned
local bodies to file their progress reports detailing the steps taken by them in
accordance with the Report/Recommendations of the Joint Committee.

3 It is submitted that as per the survey report one encroachment of a residential
building was noticed by the Konothupuzha riverside within the limits of the 2"
Respondent Panchayat. Consequently notice was issued to the encroachers and
residents of the said building and the said building has been demolished now.
The 2™ Respondent panchayat is organizing periodic inspection on the riverside

to prevent dumping of waste and sewage water disposal into the river.
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ADVOCATE & NOTARY
57/1180, ANAND BAZAR
SOUTH RAILWAY STATION ROAD
ERNAKULAM, KOCHI-6882 016

Scanned by CamScanner



4. It is submitted that non-biodegradable waste is being collected satisfactorily
through the Haritha Karma Sena and monthly review meetings are being
conducted to assess the improvement of the efficiency of their work.

All the facts stated above are true.

Dated this the 4"™day of, January, 2022

!

————————————————————
SAIEENBnt
Secretary

Amballoor Grama Panchayat
Kanpramattom P O., Ernakulam-682 315
i : . Ph; 0484-2740294, 9496045793
Solemnly affirmed and signed before me by the deponent who is pefsgna: Y KNQWD {0 mail.com

me on this the 4" day of, January, 2022at my office at Ernakulam.

Advocate

V. K. NAVEENAN
ADVOCATE & NOTARY
57/1180, ANAND BAZAR
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